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Conversion of Sheoraphuly-
Tarakeswar line 

3309. PROF. RUP CHAND 
PAL : Will the ~1  of RAIL-
WAYS be pleased to state : 

(a) whether Government have 
any proposal to convert Sheoraphuly-
Tarakeswar single line in Eastern 
Railway into double line ; and 

(b) if so, the steps taken so far 
in this regard ;) 

THE DEPUTY 11:INISTER IN 
THE MINISTRY OF RAILWAYS 
AND IN THE DEPARTl\tlENT OF 

~1  AFI;'AIRS 
(SHRI MALLIKARJUN) : (a) No. 

(b) Does not arise. 

.. 
Flag Station at Khurigachi 

3310. PROF. RUP CHAND 
PAL : Will the Minister of RAIL-
WAYS be pleased to state : 

(a) whether Government have 
decided t9 start one flag _tion at 
'Khurigachi' between Bhadreswar 
and Baidyabati in the Howrah 
Division of Eastern Railway; and 

-(b) if so, the progresS made -in 
this regard ? 

THE DEPUTY MINISTER. IN 
THE MINISTRY OF RAILWAYS 
AND IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS 
(SHRI MALLIKARJUN) : (a) No. 

(b) Does not arise. 

Claim 01 AlIlbedkar coopera-
tive Labour Contract society 

3311. SHRI SUSHIL BHAIT-· 
ACHARYYA : Will the Mini-;ter 
of SHIPPING AND TRANSPORT 
be pleased to state : 

( a) whether Government are 
aware that in spite of clear cnt 
Government's guidelines regarding 
grant of prh·ilcges and concessions 
to be extended to registered coopera-
th-e and Harijan Societies the 1t.1adras 
Port Trust Authority ignored the 
clainl v1' Ambcdkar Cooperative 
Labour Contl·act Society ; and 

(b) ifso, th.e ~ which Govern-
ment have taken in the nlatter ? 

THE MINISTER OF SHIp .. 
PING AND TRANSPORT (SHRI 
VEERENDRA PATIL): (a) and 
(b). The Madras Port Trust is 
awarding petty contracts not in-
volving nluch technical skill upto 
the value of Rs. 15,000/-not only to 
Harijan Co-operatives similar to the 
Society mention.ed in the Question 
but also to other units belonging to 
Scheduled Castes/Scheduled Tribes 
registered with the National Small 
Industries Corporation Limited. In 
their case, payment of earnest money 
is not required and security de-
posits is litnited to 50 per cen t of 
the rate applicable to the 0 ther 
contractors under the normal rules. 
The Society mentioned in the Ques-
tion had been given. such petty 
works ,on 9 occasions to the tune of 
about as. 88,000/· since ~ g
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